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HON'BLE MR AViHARIDASAN VICE-CHAIRHAM
HON*BLE MR SK GHEBAL ADMINISTRATIVE FﬁiﬂBER

*

0.A 548/95

Shahul.E.I.
Edanakachalil, - R Lo
Kumbankallu, Todupuzha East.:,, = Applicant

By Advocate Mr MR Rajendran Nair

vs
1. The Sub Divisional Engineer,
Telegraphs, Thodupuzha.
2. Tha,bivisional Engineér.
Telegraphs. Tiruvalla.
3. The Chief General Manager.
Telecom, Trivandrum. - " = Respondents

By Advocate Mr S Radhakrishnan, ACGSC:

0.A.1024/95
N Saseendran, 4=:fff;kﬁ
Kulathinte Kizhakks thil, RN
Muthukulam South P.O. £ 5
- Alleppey. L
By Advocate Mr P Ramakrishnan . ; i
N va ) y \ " ->, ‘.u ;...
: f el N A
1. Union of India represented by . . “wfﬂﬂf/
the Secretary, Ministry of
Communications, New Delhi. - Respondants
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3.

4.
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The Sub Divisional Officer,
Telegraphs, Kayamkulam,

Thé Sub Divisional Officer

Phones(South),

Alappuzha.

The District Manager,
Telecom, Alappuzha.

- Respondénts o

By Advocate Mr Varghese P Thomas, ACGSC

0.A.1375/95

P Sreedharan, '
residing at Palakkal,
Parappangadi,

Ex. Casual Mazdoor,
Telephone Exchange,
Parappangadi, Post Neduva,
Malappuram District.

By Advocate Mr MR Ra jendran Nair

1.

Us

The Sub Divisional Officer,
Telecommunications,
Tirur-1.

The Chief General Manager,
Telecommunicat ions,

Kerala Circls,

Trivandrum,

Applicant

- Respondants

By Advocate Mr S Radhakrishnan, ACGSC

"0.A.1486/95

Pramada.5, ,
Thaleparambil House,
Manakodi, Trichur.

By Advocate Mr P Ramakrishnan

2.

Vs

The Chief Genaral Manager,
Telecom, Kerala Circle,
Trivandrum,

The Executive Enginesr,
Telecom Civil Division,
KSHB Building, 6th floor,
Cochin-682 016.

- Applicant
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Respondents

By Advocate Mr TPM Ibrahim Khan, SCGSC
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0.A.1545/95

1. V.A.Cirjak, -

' Vettiplakkayil,
Kurichithananm,
Uzhavoor(via), Kottayam.

2. Jolly Thomas,

’ Tadathil, Mannakkanadu.P c.
Kuravilangad(via),
Kottayam.

3. Sreenivasan.K.G. ,
Karikkattathu House,

Chiyakkadavu East P.0. -
Kanjirapglly. - Applicants

By Advocate Mr MR Ra jendran Nair
Vs
1. The Chief General Manager,

Telecom, Kerala Circle,
Trivandrum,

2. The Sub Divisional Enginear,
(Phones), Kanjirapally.

3. The Sub Divisional Offzcer;
Telaphones, Palai. - Respondents

By Advocate Mr PR Ramachandra Menon, ACGSC _

0.A.1548/95

Alexander Georgse,

Casual Labourer,

Telephone Exchange,

Kunnikkode. - Applicant

By Advocate Mr MR Rajendran Nair
Vs

1. 'The Sub Divisional OPficer, LT
Talegraphs, Punalur, IR S N

2. " The Telecom District ﬂénager.
> Kollam.

3. The Chief Gensral Maneéer.
' Telecom, Kerala Circle, % it
Trivandrum, - Rasponda L% Pes

By Advocate Mr James Kurian, ACGSC
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P.A.Thampi, |
- Casual Mazdoor, , S
Kottayam Telephone Exchange. - “ﬂpplicant}

By Advocate ﬂr'HR_Rajandran Nair
Vs

1.  The Telecom District Manager,
Kottayam,

2, The Sub Divisional Officer,
Telephones, Kottayam.

3. The Chief General Manager,

Telecom, Kerala Circle,
Trivandrum, _ - Respondents

By Advocate Mr MHJ David J, ACGSC

0.A.97/96

A.G.Krishnan Kutty,

Arakkal Vadakkathil,

Chambakkara.P.0. - ,

Karukachal, Kottayam. - Applicant

By Advocate Mr MR Rajendran Nair

Vs
1. The Telecom D1strxct Manager,
Kottayam.
'2. The Chief General Manager,

Telecommunications,
"Kerala Circle,
Trivandrum, - Respondents

By Advocate Mr PR Ramachandra Ménon,vACGSC

0.A.106/96 o e j.fé

K Raveendran Nair,

Kothakulangara, L S
~Vettuveni, Haripad. - A h‘.m

" By Advocate Mr MR Rajendran Nair
Us

1. The Telecom District Manager,
Alleppey. ‘ - . Respondents




2. The Chief General Manager,
1,Telecommdnicationq,j
- Kerala-Circle, =
~Trivandrum, L - Respondents

By Advocate Mr S Rachakr ishnan, ACGSC

0.A.128/96

P.H.Babu Nazar,
Puthuthoppil House, '
Elemakkara, Kochi-26. : - Applicant

By Advocate Mr MR Rajendran Nair

Vs .

1. The Sub Divisional Officer,
Telegraphs, Aluaye.

2, The General Manager,

Telecom, Ernakulam.

3. The Chief Genaral Nénager,
Telecom, Kerala Circle,
Trivandrum,

4. Union of India reprasented by

Secretary to Government of India,
Ministry of Communications, :
New Oelhi. - Respondgnts

B8y Advocate Mr George Joseph, ACGSC

0.A.170/96

A Kabeer, . »
Athiparambu, Vellakkinar Ward,
Rlappuzha. - Applicant
By Advocate Mr MR Rajendran Nair

Vs

1. The Sub Divisional Engineer,
Telegraphs, Alleppey.

2, ' The General Manager, P
Telecom, Alleppey. //5;:T237 »

3. The Chief General Manager, ﬁ;%y?f
Telecom, Kerala Circle, FE

Tr ivandrum, v P
L . . ’ . . g,ﬁ -i":“’:‘ :41“
4. Union of India represented by % "
Secretary to Government gf India,
Ministry of Communications, o
New Delhi, ! -



Thomas Abrahsm,v

€dakunnil, ‘ - .
Kizhakkekkara Puthen Ueedu. I g

Tholicodse.P 0.

Punaloor. - Applicant

By Advocate Mr MR Rajendran Nair
Vs

1. The Sub Divisional Officer,

Telegrapha, Punaloor.

2. The Chief General ‘Manager,
Telecom, Kerals Circle, ‘ . _
Trivandrum, - Reapondents

By Advocate Mr George Joseph, ACGSC

0.A.207/96

KR Sukumaran,

Konnanath House,

v.ttikkatriop 0.

Cheruthuruthy (vis). - Applicant

By Advocate Mr MR Rajendran Nair
Vs

1.. The Sub Djvisional Officer,
Telegraphs, Irinjalakuda.

2. The Telecom District Manager,
Trichur.

3. The Chief General Manager,
Telecom, Kerala Circle,
Trivandrum, -~ Respondants

B8y Advocate Mr George Joseph, ACGSC

0.A.208/96

T Sadasivan Pillai, o
Inchakottu Veedu, Alappad,

V,Alunkadavu.P g. ///f

,.Karunagapally. - //,:Apg;}cant
R o
By Advocate Mr MR Rajendran Nait/; ot ﬁﬁéﬁ %? ,
I U e Y ;; :

wa e
1. The Sub Divisional Officar“ Sen AR
_ Teleghones, Karunagapally. Wy e/

2, The Chief General Manager, Telecu v ,
Kerala Circle. Trivandrum. - Respondents

By Advocate Mr Matheus J Naduapara, ACGSC

P A




0.A.238/96 S e

H Abdul Cafoor,
Sheeman Purayidam, - '
Zacharia Uard, Alappuzha-1. _ - Applicant

By Advocate Mr MR RajendranvNéir
Vs

1. The General Manager,
Telecom, Alleppey.

2. The Chief General ﬂénagar.
Telecom, Kerala Circle,
Trivandrum.

3. Union of India represented by
Secretary to Government of India,
Ministry of Communications, ‘
New Delhi. - Respondents

By Advocate mMr S Radhakrishnaﬁ. ACGSC

0.A.267/96

~ P.D.Anilkumar, |
Padivattom, S
Edappally.P.0. : - Applicant

By Advocate Mr MR Rajendran Nair
Vs

1. The General Manager,
- Telecom, Ernakulam,

2. The Chief General Hénagef.
Telecom, Kerala Czrcle,
Trlvandrum.

3. - Union of India represented by
- Secretary to Government of India,
Ministry of Communicat ions,
New Delhi. . ' ‘ - Respondents

‘.By Advocata Mr James Kurian, ACGSC

‘O,A.445/96 «

1.  Chandradasan, JON
- Pandaraparambil, ‘g%%*%
- Bolgatti, 33 i

2. Abdul Jabbar, Y g

‘Punnaparambil, VazhaPkala,
Bharath Matha College.P.0. 7 s
Cochin-21. - Appllcantswﬂﬁ
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By Advocate Mr MR Rajendran Nair @
y _ Vs
1. The-Chiéf‘GenaralfNanage:,':

Telecommunications, |
Kerala Circle, Trivandrum.

2. The Sub Divisional Officsr,
Phones, Group Exchange,
Ernakulam, Cochin-682 011,
3. The Divisional Engineer,

Telegraphs, v .
Ernakulam Cochin. . - Respondents

By Advocate Mr MHJ David J, ACGSC

'0.A.469/96

- P.S.Sivan Pillai,

Purayidathu Mannil,

Theodickal-689 613.

. (Casual Mazdoor,

OffPice of Sub Diwisional Officer,

'Telegraph, Tiruvalla.) - Applicant

By Advocate Mr MR Ra jendran Nair
Vs

1. The District Telecom Engineer,
‘ 0ffice of the Telecom. Engineer,
Tiruvalla., ’

2. The Chief General Méhager,

Telecom, Kerala Circle, -
Trivandrum, o
3. The Telecom District Manager,

Tiruvalla. Respondents
By'Advocafe Mr Varghese P Thomas, ACGSC

'o.A.sea/gs

'K.M.ABdul Kalam,
- Veluthedathu House, -
- Thrichattukulam.P.0. =

By Advocate Mr MR Rajendran Nair
Vs

1. The Sub Divisional Officer,
Telegraphs, Alleppey.

Respondents

’ 7...90-.
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2. The Chief General Nanagef.
Telecom Kerala Clrcle.
Trivandrum,

- Respondents

By Advocate Mr PR Ramahhandfa ﬁenon, ACGSC

' D.A.641/96

T.N.Sudhan, .
Thamaramparambil House,
Muppathadam.P.0. '
Aluva.

By Advocate Mr MR Rajendran Nair

. = Applicant

Vs
1. The Sub Divisional Engineer Phone
(External), Kalamassery.
2. The Chief General Nanager,
Telecom, Kerala Circle,
Trivandrum, - Respondents

By Advocate Mr TR Ramachandran Nair, ACGSC

0.A.703/96

T.K.Udayasankar,

Nharacoil Madom,

Naduvath.P.O.

Jandoor visa,

Malappuram District. -

By Advocate Mr MR Rajendran Néir;
Vs

1. - The Genaral Manager,
' Telacom,
Catholic Centre Buildzng,
- Broadway, Ernakulam.

2, - The Chief GCeneral Managser,

Telecom, Kerala Circle,
Trivandrum,

By Advocate Mr TPM Ibrahim Khan,

Applicant

0.10'00
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. 0.A.870/96
R Vasudevan Pillai, ,
“Edsseriath Kizhekkethil,

_-Venmony.P.0. o S o
Changannur. , ‘ - Applicant |

By Advocate Mr MR Rajendrannﬂair
Vs

1.. = The Chief General Manager,
‘Telecom, Kerala Circle,
Trivandrum, ‘

2. Sub Divisional Officer,
Telegraphs, Mavelikkara. - Respondents

By Advdcaté Mr Varghase P Thomas, ACGSC

0.A.910/96

M.KJD jvakaran,
fMullath House,
Trichur District. - =~ Applicant

By Advocate Mr MR Rajendran Nair

Us
1. The Sub Divisional Officer,
- Telegraphs, Trichur.
2. 'The Telecom District Manager,
Trichur. - _
J. The Chief General Manager,

Department of Telecom,
Kerala Circle, : S B
Trivandrum. - Respondents

By Advocate Mr TPM Ibrahim Khan, SCGSC

0.A.922/96

~Sanalkumar.V
Thenguvila Veedu, :
Areeplachy.P.0. Mavila, Y P
‘Punaloor via, Quilon. - Applié?} ;

' “By'Advocata:Mr MR Ra jendran Nair

o Us
1. Geharal ﬂanager;vTelecom._' AU
Ernakulam, o - Respbizarits



::;i53._$>.Union of India rapresanted by T

'.Telecom, Karala ercle,i
Trxvandrum.,‘ e

gt -;;.

‘Secretary ‘to Government of India, = © .
Ministry of Communication, .
New Delhi. o S - Respondents

By Advocate Mr natheus‘J Nedumpara, ACGSC

0.A.972/96
1.  PC Gopalakrishnan,
- 10/617, Amaravathy,
Cochin-1.
2. P.A.Immanuvel,

Padinjareveettil, 15/1685,
Vazereth; Cochin-2,

3. R Venu,

1ﬁ/640, Amaravathi,
Cochin-1. | .- Applicanbs

By Advocate Mr HRARajendran Nair

Vs
1. The Chief General Manager,
Telscom, Kerala Circle,
Trivandrum.
2. The Ganeral Manager,
Telecom, Ernakulam. - Respondents
By Advocate Mr George Joseph, ACGSC
~ 0.A.1308/96
T.8B.Prasad,
Thampuranthara House,
Tha zhathangady,
Kottayam. .= Applicant

By Advocate fMr MR Rajendran Nair

Vs
1.  Telecom District Manager,
Kottayam.
2. General Nanager(Telecom).

Kottayam Telscom Centre,
Kottayam-1.

3. Union of India represented by its
Secretary to the Govdrnment,
" Ministry of Eelacommunication.
:Neu Dllhi. S : = . Respondents

o
V
i
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By Advocate Mr § Radhakrishnan, ACGSC .

0.4.1309/96

S Udaya Krishnan,
‘Mundankandath House,
Kottekkade.P.0.
. Palghat. . - Applicant

By Advocate Mr MR Rajendran Nsir
Ve

1, Sub Divisional Enginesr,
: Co-Axial Cable Project,
Ernakulam-682 016.

2. General Manager(Telecom),
Kottayam Telecom Centre,
Kottayam=1,

3. Union of India represented by
' Secretary to Government of India,

Ministry of Telecommunication, o
New Delhi., - = Respondents

By Advocate Mr Mathews J Nedumpara, ACGSC

0.A.1310/96 , , ’ ?

KK Prasad, _
&atannayil Kadabhagam,
Pallurithy, Kochi-16. - Applicant

By Advocate Mr MR Rajendran Nair

Vs
1. Generallﬂanager,
Telecom, Ernakulam,
2. Chief Ganeral Manager,

Kerala Circle, Trivandrum, | 3

3, ‘Union of India represented by
Secretary to Government,
‘Ministry of Communications, EE
New Delhi. -//BQSanq§nts

0.A.1312/96

M.B.Prakasam,
Madhuram Parambil, Uadame.P 0.
Chalakudy via.__

ee13e.e



T T
By Advocate Mr MR Ra jendran Nair

Vs

1. Sub Divisional Engineer,.
Air Conditioning and Pouer Plant,
PKV Building,
Department of Telecom,
Ernakulam, Cochin=-11.

2.  The ChieP Genaral Manager,
Telecom, Kerala Circle, .
Trivandrum, 1 - Respondents

By Advocate Mr TR Ramachandran Nair, ACGSC

0.A.106/97

MP Jude,

X1/486, Near ESI Hospital,

Mudavathil, Pattalam Road,

Koch1-1. - Applicant

By Advocate Mr MR Ra jendran Nair

Vs
1. Gensral Manager,
Telecom, Ernakulam.
2. Union of India representéd by its

Secretary to Government, :
Ministry of Communxcatxon,
Neuw Dalhi. _ - Respondents

By Advocate Mr James Kurian, ACGSC

0.A.108/97

V3 Kunju,
Valayil, Kumarakom, _
Kottayam. - Applicant

By Advocate Mr MR Ra jendran Nair
Vs |

1. The Sub Divisional Officer,
Telegraphs, Kottayem.

2. The General Mamager,
Tele€om, Kerala Circle,
Trivandrum. e

3. Union of India represented by
Secratary to Government of India,
- Ministry of Communlcatxons. S ’
New Delhi. ‘ - Respondénts

By Advocate:Mr James Kurian, ACGSC . -y
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- The applxcations having been haard on 25.,8,96 the 5.
i Tr1bunal on the same day delivered the following: fff

OROER !

'HON'BLE MR AU HARIDASAN, VICE CHAIRMAN

The facts and the question of lau involved in alls: -
these cases are similar in character. Hence they were he@fd

and disposed of by this common order.

2., . fhe applicants in 311 these céses are persons who's
have rendered 6asual service under the Telecom Departmaﬁt:%f
the Kerala Circle for various periods but now rémaining' &
disengaéed._ They have filed these applicatiohs‘for.a decla~
ration that they are entitled to get work and wages as casﬁal
mazdoors and for a diraction to the respondents to engage‘the
applicants for work subject to aVailability of work on thd?basié}
offﬁheir prior service.l Thay ﬁaveAplaced reliance on a ruﬁangi
of this Tfibunél in}U.A.1402/93 rendered under similar circum-

stances.

‘3.W, The respoﬁdents resist their claim bn var ious grounds
includingvthe_g:ound of limitation. When fhe,matte;s cam& up
tgr hearihg today, learned counsel on gither side agreedﬂihat
éggcial_Leava ﬁas been granted égainst the onef in 0.A.t¢02/93

in .SLP No 19036/93 and as the operatian qf“fhe Otder of tHis

Qﬂ \‘)“"‘ Ty ¥ "'?.‘» N
T s

N s A ?, \"\v'. .
Tg;bunal has been stayed, all these ppI§’ t.i éRS@Qa?%baih
"'di§p09ed of with a direction to the s@knde 1nﬁth’sef
V . G xk' s
. su‘f-' "L > .) '14'
‘cases that dependxng on the decision agthJHon bké uprane

3

. Q& //
Court if the respondents are to. prepare aﬁ?ﬁst “of casual i:

- /5/_



-1 5=
labourers, the claim of the individual applicants putfbrth
in each of thesa;éppiicétionsysﬁall be considered by the

}espondentg and sbeaking ordeis given to them.

4. In the liéht of what i; stated by the learned coﬁnde
these applicatidns are disposéd}of without entering into ths
_merits of fhe cases with a di?gbtion to the respondents that
if the respondehts are to preéare a liat of casual iabourers
cpnsequent}on the decision pf;the Tribunal in 0.A.1402/93 as
8 result of the decision of tﬁe sgpreme Court in the appeal
against the judgement, the re?pondents‘shall consider the
claims of the applicants in éil these cases saparate}y for
re-engagement and shall give them a speaking order each. No
costs,

Dated, the 25th August, 1997 3
sy- "
S K GHOSAL Ay g;}/

ADMINISTRATIVE MEMBER VICE Cili'[\?g"sdig

CERTIFIED TRUE COPY
Date .qqq7

oscsvsnenten

. /\{\f\/“"'\
Deputy Resistrar
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